i
|
|
CENTRAL ADMINISTRATIVE TRIBUNAL,

JABALPUR BENCH
JABALPUR

Original Application No. 530 of 2006

Jabalpur, this the 31% day of July, 2006
|

Hon'ble Dr. G.C. Srivastava, Vice Chairman
Hon’ble Shfti A.K. Gaur, Judicial Member

Smt. Budhiya Ba,
W/o. Late Dulichand B rman,

- Aged about 60 years,
R/o. C/o. Suresh Prasad Burman,
Village and Post Muhas‘ |
Distt. Katni M.P. ( e Applicant

- (By Advocate Mis. G\Plab Patel on behalf of Shri Deepak Panjwan)

ll VERSUS

1. Union of India, th!Iough its
Secretary, Ministfy of Finance,
New Delh.

2. Chief Commissioner of Income Tax,
Bhopal, M.P. ,’

3. The Commissioner of Income Tax,
Rajaswa Bhawan, Jabalpur,

4.  Income Tax Ofﬁgr:er,
Admunistration, Katru, M.P.

5.  Income Tax Officer,
Raipur Chhattisgihrh. . Respondents

' ORDER(Oral)

By A K. Gaur, Judicial Member -

Heard the learned counsel for the applicant.

2. The husband of :rthe applicant Shn Dulichand was appointed on
17.2.1977 as a Chowkidar and was transferred by order dated
16.6.1982 to the ofﬁr‘;e of Additional Commussioner, Income Tax,

Range-Jabalpur. Shri, Dulichand died on 239.2005 after serious
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ilness. After the deaith of &&e

representation through

(2>

2
Dulichand jthe applicant made a

her counsel to the respondents to pay her the

retiral dues but no he’ d has been pad by the respondents as yet.

»Jf

Annexure A-4 is such representation. The learned counsel for the

app]ican}( has requested that the grievance of the applicant would be

if the comps

. 0 .
representation o Anne

direct the competent

representation of the ap

reasoned and speaking

tent authority is directed to decide the
xure A-4, dated 16.11.2005. Accordingly, we
authority to consider and decide the sad
plicant dated 16.11.2005 (Annexure A-4) by a

iorder within a period of three months from the

date of receipt of a coIf)y of this order. Be it noted that we have not

expressed any opinion on the merits of the case.

3. Inview of the af

resaid observation, the Original Application is

disposed of at the admission stage itself. @ |
AR
(AKX, Gaur) | (Dr. G.C. Srivastava)
Judicial Member | Vice Chairman
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